FORM A
PUBLIC ANNOUNCEMENT
[Undor Regulation § of the Insolvency and Bankrupicy Board of India
{Iinsafvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. | Mami of corporale deblor SARE FACILITY [GURGAON)
SERVICES PRIVATE LIMITED
2. | Date of incorporation of corporate | 15.09.2010
debior

% mﬂrmmlmwms ROC-Dalhi

4. | Corporate Idenlity No. / Limited | US3030DL2010PTC 208273

5. | Addressof the registered office and| 8, 383 C, Bank Sireat, Munirka
principal office {If any) of corporate | Mesr Delhi T1006T (Inclia)

deblor

6. | Insolvency commencement date in | 17.05.2021
respect of corporala dabior

. | Estimated date of closurs of 13112021
insohvancy resolubon process

8. | Name and registration numbes of | Bikram Singh Gusain,

{he insolvency professional acting | IBBIIPA-DO2IP-NOODT1/2016-1T10015
a3 interim rasolution professional
9. | Address and e-mad of the interim | B-1/105, Sunrisa Apartmaents,

resolufion professional, as Dr. K N Kafju Marg, Seclor 13, Rohini,
registersd with the Board Dethi 110085

E-mai- bikramgussn@grmall com

10. | Address and &-mail 1o be used for | Biam Singh Gusan
correspondance with the intarim | Clia Yogakshem Insolvency Professionals LLP
resolution professional UGF 1715, (Near PNB), Titak Nagar,

New Delhi- 110018
cipsarefaclity@yahoo.com

11. | Las! date for submission of ciaims | 02.06.2021

12| Classes of creditors, f any, under | Not Applicable

dausa {b) of sub-section (BA) of
section 21, ascartained by the
Indanem resolution professional |
Mame

13 | Names of Insolvency Prolessionals | Not Applicable
identifiad Io acl as Authorised
Representative of creditors ina
class (Three names for each class)
14, | {a) Relevant Forms am availabie at| Web link; hitps:/ibbi gov inhomefdowninads

Hiaticeds heraby given that the National Company Lvsf Tribunal has crdered the commencement of &
corporate insabeency resolution process of the Sare Faclity (Guegacn) Serioas Private Limibed on
11042001

T credftors of Wés Sare Facibey (Gurgann) Secces Privale Limésd, are heraby calied upon to
subirad thair clams silh prood on or bafore 02 06 20621 10 the interim resoluton prolissional o fie
address mentioaed againstentry No. 1.

T financial ceadiiors shall submil thew claeme wilth proot by elecironic means only. ANl oiher
comtithors may submil tha dakms wilh prood in parton, by postof by slectronic means.
Afrancial cracior belonging o2 cass, as lishid against e antey No. 12 shal indhcabe s choce of
authansad represantifive from among th Bhree insolvency professionals isted agansteniny Na 13
foactas mihoised sepresentative of the tiass Not sppicabie in Form CA.

Thiz chassms may be submatind n he|r specific Forme B, €, CA_ D, E and F n terms of Regulation T, B,
84, 9 and 84 of ihe Insclvency and Banknuplcy Board of India (iInachency Resohution process for
Caorpoeats Parsans) Regulstions, 2016, Form B by Oparationa? Creditors {except Workmen and
Employees), Forn C by Fnancial Creditors, Farm CA by Fmandial Croditors belongng (o & class.
Farm O by a Workman of as Emplayes, Form E by Acthonrad Representatves of worenen and
Emploryeas and Form F by othar Credstors, The: claim forms can be down ioaded from IS5 website-
Pt bl @t indhoemym i col Dats:

Subméssion of false or misleading proots of claim shall sttract penalties.

Date: 21.05.2021 Mame and Signature of Interim Resohution Professional:
Piace: New Defhl Bikram Singh Gusaln

Fri, 21 M 2821
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